
Dak Register on 01/01/2019 

( Column 1 to 6 are maintained by Ofiice of Registrar. Column 7 and 8 are maintained by concerned section 

Head) 

Dia

ry 

No.  

Date 

of 

Recei

pt 

No./Name of 

Document Received 
Source  

Particulars  

of documents 

Sectio

n  

to 

which 

sent 

Name 

Ac

tio

n 

Ta

ke

n  

Li

n

k 

Fi

le 

1/20

19 

01/01

/2019 
NIL 

P.K. 

GERA, 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

REG. 

TRANSMISSION 

OF DOCUMENTS 

TRANLATED IN 

ENGLISH 

LANGUAGE 

PA 
   

2/20

19 

01/01

/2019 
NIL 

SH. V. 

PADMAN

ABHAN, 

MEMBER 

(T) 

APPROVAL OF 

TOUR 

PROGRAMME TO 

ATTEND THE 

NATIONAL 

SEMINAR FOR 

MEMBERS OF 

THE CESTAT AT 

BHOPAL- REG. 

PA 
   

3/20

19 

01/01

/2019 

11/CESTAT/HYD/AD

MN/15 

V.P. 

PANDEY, 

ASST. 

REGISTRA

R/HOO 

FORWARDING 

OF HOLIDAY 

LIST FOR THE 

YEAR 2019 

 
CT 

  

4/20

19 

01/01

/2019 

01/CESTAT/BANG/U

SV 

UMA 

SHANKAR 

VERMA, 

ASST. 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

FORWARDING 

OF CLAIM FOR 

FINAL 

SETTLEMENT OF 

ALL INDIA LTC 

CLAIM- REG. 

Accou

nt 

Section 
   

5/20

19 

01/01

/2019 
NIL 

DR. S.K. 

PATI, 

MEMBER 

(J) 

APPLICATION 

FOR CL FOR 01 

JAN 19 WITH 

HLP 

Admini

stration 

Section 
   



6/20

19 

01/01

/2019 
NIL 

ANITHA 

JAYAKUM

AR, SR PS 

AVAILING OF 

LTC FOR 

HUSBAND MR. 

JAYAKUMAR 

FOR THE BLOCK 

YEAR 2016-17 

Admini

stration 

Section 
   

7/20

19 

01/01

/2019 
NIL 

SH. P.V. 

SUBBA 

RAO, M 

(T) 

JOINING REPORT 

Admini

stration 

Section 
   

8/20

19 

01/01

/2019 
NIL 

SH. 

P.V.SUBB

A RAO, 

MEMBER 

(T) 

APPLICATION 

FOR CL FOR 

03.1.2019 

Admini

stration 

Section 
   

9/20

19 

01/01

/2019 
NIL 

S.K. 

TIWARI, 

ASST. 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

RELIEVING 

ORDER OF MS. 

VANDANA 

BHANDAR, 

COURT MASTER 

Admini

stration 

Section 
   

10/2

019 

01/01

/2019 

A-50050/217/2018-

AD.1C (CESTAT) 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

SCANO. 6977/18 

AHMEDABAD 

CESTAT BAR 

ASSOCIATION 

VS UOI- REG. 

Admini

stration 

Section 
   

11/2

019 

01/01

/2019 

18(1)/MISC/CESTAT/

ALD/2015 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

IMMEDIATE 

REQUIREMENT 

OF MTS AT 

CESTAT, 

ALLAHABAD- 

REG. 

Admini

stration 

Section 
   

12/2

019 

01/01

/2019 

2(3)/PF/RKS/CESTAT

/ALLD/2017 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

FOWARDING OF 

LEAVE 

APPLICATION IN 

R/O SH. ROHIT 

KR. SHUKLA, 

ASST. 

REGISTRAR- 

Admini

stration 

Section 
   



REG. 

13/2

019 

01/01

/2019 

2(3)/PF/RKS/CESTAT

/ALLD/2017 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

FORWARDING 

OF JOINING 

REPORT IN R/O 

SH. ROHIT KR. 

SHUKLA, ASST. 

REGISTRAR- 

REG. 

Admini

stration 

Section 
   

14/2

019 

01/01

/2019 
NIL 

VANAM 

JAYASRE

E, 

STENOGR

APHER 

REQUEST FOR 

EXTENSION OF 

PERIOD OF 

DEPUTATION- 

REG. 

Admini

stration 

Section 
   

15/2

019 

01/01

/2019 

01/CESTAT/BANG/P

KM 

UMA 

SHANKAR 

VERMA, 

ASST. 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

FORWARDING 

OF 

REPRESENTATIO

N LETTER OF SH. 

PANKAJ KR. 

MALLICK, LIA- 

REG. 

Admini

stration 

Section 
   

16/2

019 

01/01

/2019 
NIL 

SH. 

ASHOK 

JINDAL, 

MEMBER 

(J) 

FORM FOR 

GIVING PRIOR 

INTIMATION OF 

SEEKING 

PREVIOUS 

SANCTION 

UNDER RULE 

18(2) IN R/O 

IMMOVABLE 

PROPERTY 

Admini

stration 

Section 
   

17/2

019 

01/01

/2019 
NIL 

MS. 

ARCHANA 

WADHWA

, MEMBER 

(J) 

FORM OF 

APPLICATION 

FOR EL FROM 31 

DEC TO 01 JAN 

Admini

stration 

Section 
   

18/2

019 

01/01

/2019 

CESTAT/AHD/PER/6

6/2018 

SH. RAJU, 

MEMBER 

(T) 

APPLICATION 

FOR EL FROM 31 

DEC TO 01 JAN 

Admini

stration 

Section 
   

19/2

019 

01/01

/2019 

01/CESTAT/BANG/U

SV 

UMA 

SHANKAR 

VERMA, 

ASST. 

FORWARDING 

OF LEAVE 

APPLICATION & 

JOINING 

Admini

stration 

Section 
   



REGISTRA

R, 

CESTAT, 

BANGALO

RE 

REPORT- REG. 

20/2

019 

01/01

/2019 
NIL 

SH. 

P.ANJANI 

KUMAR, 

MEMBER 

(T) 

GRANT OF 21 

DAYS HPL FROM 

21.12.2018 TO 

18.01.2019 

Admini

stration 

Section 
   

21/2

019 

01/01

/2019 

A.19011/21/2018-

AD.1C (CESTAT) 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

ONE DAY CL 

AND REQUEST 

FOR AVAILING 

LTC IN R/O 

JUSTICE DILIP 

GUPTA, 

PRESIDENT, 

CESTAT-REG. 

Admini

stration 

Section 
   

22/2

019 

01/01

/2019 

AIR-

105154/2018/00087 

MANDAR 

CHITALE

Y, 

MANAGE

R (CSD), 

ALL 

INDIA 

REPORTE

R PVT 

LTD 

RENEWAL OF 

ANNUAL 

SUBSCRIPTION 

OF LAW 

JOURNALS FOR 

THE YEAR 2018 

AND 2019 

DR(J) 
   

23/2

019 

01/01

/2019 
10039/2018/SEC-XVII 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL 

NO. 4692 OF 2018 
DR(J) 

   

24/2

019 

01/01

/2019 
NIL 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

MUMBAI 

WEEKLY 

DESPATCH 

ORDER REPORT 

OF JUDICIAL 

ORDERS REG. 

DR(J) 
   

25/2

019 

01/01

/2019 
NIL 

M/S 

APPOLLO 

HOSPITAL

ST/52958/2016 DR(J) 
   



S 

ENTERPRI

SE LTD. 

26/2

019 

01/01

/2019 
NIL 

HEAD 

POST 

MASTER, 

DUNGARP

UR, 

INDIAN 

POST 

DEPARTM

ENT  

REG. ORDER IN 

APPEAL PASSED 

BY 

COMMISSIONER, 

JODHPUR 

DR(J) 
   

27/2

019 

01/01

/2019 
NIL 

SH. P.K. 

CHOUDH

ARY, 

MEMBER 

(J) 

APPROVAL FOR 

PERMISSION TO 

LIST THE ORDER 

FOR 

PRONOUNCEME

NT- REG. 

PA 
   

28/2

019 

01/01

/2019 
NIL 

SH. P.K. 

CHOUDH

ARY, 

MEMBER 

(J) 

APPROVAL FOR 

PERMISSION TO 

LIST THE ORDER 

FOR 

PRONOUNCEME

NT- REG. 

PA 
   

29/2

019 

02/01

/2019 
NIL 

SH. ANIL 

CHOUDH

ARY, 

MEMBER 

(J) 

REG. 

PRONOUNCEME

NT OF APPEALS 

E/51819/2017 & 

OTHERS 

PA 
   

30/2

019 

02/01

/2019 
NIL 

SH. P.K. 

CHOUDH

ARY, 

MEMBER 

(J) 

CORRECTION IN 

THE 

PERMISSION 

LETTER DATED 

01.1.2019 

PA 
   

31/2

019 

02/01

/2019 
NIL 

SH. ANIL 

CHOUDH

ARY, 

MEMBER 

(J) 

PERMISSION 

FOR 

PRONOUNCEME

NT IN E/50610-

50612/2015 

PA 
   

32/2

019 

02/01

/2019 
NIL 

SH. ANIL 

CHOUDH

ARY, 

MEMBER 

(J) 

PERMISSION 

FOR RELISTING 

IN E/52379/2016 

PA 
   



33/2

019 

02/01

/2019 
NIL 

SH. ANIL 

CHOUDH

ARY, 

MEMBER 

(J) 

PERMISSION 

FOR RELSTING 

OF APPEALS 

PA 
   

34/2

019 

03/01

/2019 
NIL 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

CONSTITUTION 

OF SPECIAL 

BENCH FOR 

APPEAL E/807/08- 

REG. 

PA 
   

35/2

019 

03/01

/2019 
NIL 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

CONSTITUTION 

OF SPECIAL 

BENCH IN E/122-

123/11- REG. 

PA 
   

36/2

019 

03/01

/2019 
NIL 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

CONSTITUTION 

OF SPECIAL 

BENCH FOR 

C/19/2008- REG. 

PA 
   

37/2

019 

04/01

/2019 
NIL 

SH. ANIL 

CHOUDH

ARY, 

MEMBER 

(J) 

REG. RECALL 

FOR RELISTING 

OF APPEAL NO. 

50228-50230/2018 

PA 
   

38/2

019 

04/01

/2019 
NIL 

SH. BIJAY 

KUMAR, 

M (T) 

PRONOUNCEME

NT IN APPEAL 

C/MISC/50416 OF 

2018 IN APL. 

56846 OF 2018 

PA 
   

39/2

019 

04/01

/2019 
NIL 

SH. BIJAY 

KUMAR, 

M (T) 

NOTE REG. 

OFFICIAL 

DRIVER NOT 

ATTENDING 

DUTY ON 

Admini

stration 

Section 
   



SUNDAY 

40/2

019 

04/01

/2019 

04/CESTAT/HYD/MK

M/18 

V.P. 

PANDEY, 

ASST. 

REGISTRA

R/HOO 

FORWARDING 

OF LETTER DT. 

01/01/19 OF SH. 

M.K. MEENA, 

UDC FOR NOC- 

REG. 

Admini

stration 

Section 
   

41/2

019 

04/01

/2019 
NIL 

SH. P.K. 

CHOUDH

ARY, 

MEMBER 

(J) 

APPROVAL FOR 

PERMISSION TO 

LIST THE ORDER 

FOR 

PRONOUNCEME

NT IN E/519 AND 

OTHERS- REG. 

PA 
   

42/2

019 

04/01

/2019 
NIL 

SH. P.K. 

CHOUDH

ARY, 

MEMBER 

(J) 

PERMISSION 

FOR 

PRONOUNCEME

NT IN E/319 AND 

OTHERS 

PA 
   

43/2

019 

04/01

/2019 
NIL 

SH. P.K. 

CHOUDH

ARY, 

MEMBER 

(J) 

PERMISSION 

FOR 

PRONOUNCEME

NT IN E/297 AND 

OTHERS 

PA 
   

44/2

019 

04/01

/2019 
NIL 

SH. ANIL 

G. 

SHAKKAR

WAR, 

MEMBER 

(T) 

INFORMATION 

FOR NO 

DIVISION 

BENCH- REG. 

PA 
   

45/2

019 

04/01

/2019 

HMWSSB/GM(E)/UF

W DN/2018-19 

GENERAL 

MANAGE

R (E), UFW 

DIVISION, 

HMWSSB 

UFW DIVISION 

RENTAL 

ARREARS AS 

PER THE NEW 

RENEWAL 

RENTAL RATES 

Admini

stration 

Section 
   

46/2

019 

04/01

/2019 
NIL 

SH. AJAY 

SHARMA, 

MEMBER 

(J) 

FOR TAKING EL 

ON 3 AND 4 JAN 

Admini

stration 

Section 
   

47/2

019 

04/01

/2019 
NIL 

SH. 

SANJIV 

SRIVASTA

GRANT OF CL 

ON 1 JAN 2019 

AND SLP 

Admini

stration 

Section 
   



VA, 

MEMBER 

(T) 

48/2

019 

04/01

/2019 
NIL 

RAKESH 

DESAI, 

DIRECTO

R, CVC 

FURNISHING OF 

MATERIAL FOR 

THE 

COMMISSIONS 

ANNUAL 

REPORT FOR 

2018 

Admini

stration 

Section 
   

49/2

019 

04/01

/2019 
50050/12/2018-VIG 

LALIT 

WADHWA

, DEPUTY 

SECRETA

RY(PERS) 

SUBMISSION OF 

ANNUAL 

REPORT OF 

VIGILANCE 

WORK TO CVC- 

REG. 

Admini

stration 

Section 
   

50/2

019 

04/01

/2019 
NIL 

SH. 

L.P.PANT, 

SR. P.S. 

APPLICATION 

FOR CL ON 28 

AND 31 DEC 

(HALF DAY) 

Admini

stration 

Section 
   

51/2

019 

04/01

/2019 
NIL 

MS. 

ARCHANA 

WADHWA

, MEMBER 

(J) 

JOINING REPORT 

Admini

stration 

Section 
   

52/2

019 

04/01

/2019 
NIL 

SH. P. 

ANJANI 

KUMAR, 

MEMBER 

(T) 

GRANT OF 21 

DAYS HPL FROM 

29.12 TO 18.01 

Admini

stration 

Section 
   

53/2

019 

04/01

/2019 
NIL 

P.K. 

NEELA 

REDDY, 

SR. PS, 

CESTAT, 

HYDERAB

AD 

HPL 

APPLICATION 

SH M.V. 

RAVINDRAN, M 

(J) 

Admini

stration 

Section 
   

54/2

019 

04/01

/2019 
NIL 

S.K. 

TIWARI, 

ASST. 

REGISTRA

R 

RELIEVING 

ORDER OF MS. 

VANDANA 

BHANDAR 

Admini

stration 

Section 
   

55/2 04/01 NIL SH. APPLICATION Admini
   



019 /2019 RAMESH 

NAIR, M 

(J) 

FOR EL ON 

31.12.18. 

stration 

Section 

56/2

019 

04/01

/2019 
NIL 

UBHAP 

SENGRAJ, 

ADDL 

COMMISSI

ONER 

(AR)(ADM

N) 

GRIEVANCES 

DETAILS OF SH. 

DEVENDER 

SINGH, MEMBER  

Admini

stration 

Section 
   

57/2

019 

04/01

/2019 

01/CESTAT/BANG/B

IO METRIC 

UMA 

SHANKAR 

VERMA, 

ASST. 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

FORWARDING 

OF BIO MATRIX 

ATTENDANCE 

REPORT- REG. 

Admini

stration 

Section 
   

58/2

019 

04/01

/2019 
NIL 

MS. 

RACHNA 

GUPTA, 

MEMBER 

(J) 

MEDICAL 

LEAVE W.E.F. 

26.12 TO 31.12. 

Admini

stration 

Section 
   

59/2

019 

04/01

/2019 
NIL 

SH. 

P.V.SUBB

A RAO, M 

(T) 

EL FROM 10.10 

TO 16.10.2018 

JOINING REPORT 

Admini

stration 

Section 
   

60/2

019 

04/01

/2019 
NIL 

SH. P.V. 

SUBBA 

RAO, M 

(T) 

CL ON 03.1.2019 

Admini

stration 

Section 
   

61/2

019 

04/01

/2019 

9(2)/PF/SKY/MTS/CE

STAT/ALLD/2018 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

FORWARDING 

OF INTIMATION 

APPLIED FOR 

ASST. TEACHER 

IN R/O SANDEEP 

KR. YADAV 

Admini

stration 

Section 
   

62/2

019 

04/01

/2019 

4(3)/PF/NS/STENOII/

CESTAT/ALLD/2018 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

FORWARDING 

OF INTIMATION 

APPLIED IN 

HIGH COURT OF 

NIHAL SINGH 

Admini

stration 

Section 
   



63/2

019 

04/01

/2019 
NIL 

DEP. 

REGISTRA

R, 

CESTAT, 

CHENNAI 

MONTHLY 

STATEMENT 
DR(J) 

   

64/2

019 

04/01

/2019 

36(1)/MISC/JUDICIA

L/CESTAT/ALD/2016 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

NO BENCH 

AVAILABILITY 

ON 02.1.2019 

DR(J) 
   

65/2

019 

04/01

/2019 
ST/52332/2016 

AMRESH 

JAIN, 

AUTHORI

ZED 

REPRESE

NTATIVE, 

OFFICE OF 

THE 

COMMISSI

ONER(AR) 

APL. NO. 

ST/52332/16 REG. 
DR(J) 

   

66/2

019 

04/01

/2019 

21/CESTAT/HYD/M-

STAT/15 

ASST. 

REGISTRA

R, 

CESTAT, 

HYDERAB

AD 

MONTHLY 

STATEMENT 
DR(J) 

   

67/2

019 

04/01

/2019 
NIL 

ASST. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

MONTHLY 

REPORT 
DR(J) 

   

68/2

019 

04/01

/2019 
NIL 

SH. P.K. 

CHOUDH

ARY, 

MEMBER 

(J) 

TRANSFER OF 

FILE FOR ANTI 

DUMPING 

MATTER 

DR(J) 
   

69/2

019 

07/01

/2019 
NIL 

SH. P.K. 

CHOUDH

ARY, 

MEMBER 

(J) 

DISPOSAL 

STATEMENT  

Compu

ter Cell    

70/2 07/01 NIL SH. ANIL DISPOSAL Compu
   



019 /2019 G. 

SHAKKAR

WAR, 

MEMBER 

(T) 

STATEMENT ter Cell 

71/2

019 

07/01

/2019 
NIL 

SH. 

ASHOK 

JINDAL, 

MEMBER 

(J) 

DISPOSAL 

STATEMENT  

Compu

ter Cell    

72/2

019 

07/01

/2019 
NIL 

T. V. 

UNIKRISH

NAN, SPS 

TO M (T) 

DISPOSAL 

STATEMENT OF 

SH. SANJIV 

SRIVASTAVA, M 

(T) 

Compu

ter Cell    

73/2

019 

07/01

/2019 
NIL 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

BENCH FOR 

PART HEARD IN 

ST/86195 & 

OTHERS 

PA 
   

74/2

019 

07/01

/2019 
NIL 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

CONSTITUTION 

OF LARGER 

BENCH IN 

E/2608-2609 

PA 
   

75/2

019 

07/01

/2019 
NIL 

DEVANAN

D, DRIVER 

LETTER NO. F. 

NO. 

36218/CESTAT/20

00 DTD. 13.1.2018 

Admini

stration 

Section 

CT 
  

76/2

019 

07/01

/2019 
NIL 

ASST. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

MONTHLY 

REPORT 
DR(J) 

   

77/2

019 

07/01

/2019 

21/CESTAT/HYD/M 

STAT/15 

ASST. 

REGISTRA

R, 

CESTAT, 

HYDERAB

AD 

MONTHLY 

STATEMENT 
DR(J) 

   



78/2

019 

07/01

/2019 
NIL 

DEPUTY 

REGISTRA

R, 

CESTAT, 

CHENNAI 

MONTHLY 

REPORT  
DR(J) 

   

79/2

019 

07/01

/2019 
NIL 

SH. M. M. 

DAMODH

AR, M (T) 

CL ON 28.1.2019 

Admini

stration 

Section 
   

80/2

019 

07/01

/2019 
NIL 

SH. 

ASHOK 

JINDAL, 

MEMBER 

(J) 

STATION LEAVE 

PERMISSION 

Admini

stration 

Section 
   

81/2

019 

07/01

/2019 
NIL 

MS. 

RANJU 

MADHRA, 

SPS 

JOINING REPORT 

Admini

stration 

Section 
   

82/2

019 

07/01

/2019 

04/CESTAT/HYD/MK

M/18 

V.P. 

PANDEY, 

ASST. 

REGISTRA

R/HOO 

FORWARDING 

OF REQUEST 

LETTER DR. 

01.01.19 OF SH. 

MAHENDRA KR. 

MEENA, UDC 

FOR NOC 

Admini

stration 

Section 
   

83/2

019 

07/01

/2019 
NIL 

B. 

BHARATH

I, PA TO M 

(J) 

COMPLETION OF 

SERVICE 

RECORDS OF SH. 

P. DINESHA 

Admini

stration 

Section 
   

84/2

019 

07/01

/2019 
50050/12/2018-VIG. 

LALIT 

WADHWA

, DEPUTY 

SECRETA

RY(PERS) 

SUBMISSION OF 

ANNUAL 

REPORT OF 

VIGILANCE 

WORK TO CVC- 

REG. 

Admini

stration 

Section 
   

85/2

019 

07/01

/2019 
NIL 

CPWD, R. 

K. 

PURAM, 

NEW 

DELHI 

REG. 

UNAUTHORIZED 

TEA & FOOD 

STALL IN WEST 

BLOCK-2, WING-

III, GROUND 

FLOOR, R K 

PURAM, NEW 

DELHI 

Admini

stration 

Section 
   



86/2

019 

07/01

/2019 

A-19011/14/2016-

AD.1C (CESTAT) 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

REQUEST OF SH. 

RAJU, M (T), 

CESTAT, 

AHMEDABAD 

FOR SEEKING 

PERMISSION TO 

TRAVEL BY 

PRIVATE 

AIRLINES- REG. 

Admini

stration 

Section 
   

87/2

019 

07/01

/2019 

A.19011/03/2014-

AD.IC(CESTAT) 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

REQUEST OF SH. 

RAMESH NAIR, 

M (J) FOR 

SEEKING 

PERMISSION TO 

TRAVEL BY 

PRIVATE 

AIRLINES- REG. 

Admini

stration 

Section 
   

88/2

019 

07/01

/2019 
NIL 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

SERVICE BOOK 

OF MR. P. J. 

JOSEPH, SPS 

Admini

stration 

Section 
   

89/2

019 

07/01

/2019 
NIL 

SH. ANIL 

CHOUDH

ARY, 

MEMBER 

(J) 

RELISTING OF 

ST/2212/2012 
PA 

   

90/2

019 

08/01

/2019 
NIL 

SH. P.K. 

CHOUDH

ARY, 

MEMBER 

(J) 

PRONOUNCEME

NT IN E/297/09 

AND OTHERS 

PA 
   

91/2

019 

08/01

/2019 
NIL 

M.K. 

SINHA, 

AR, 

MUMBAI 

TOUR 

PROGRAMME OF 

MEMBERS 

PA 
   

92/2

019 

08/01

/2019 
NIL 

DR. D.M. 

MISRA, 

MEMBER 

(J) 

CL ON 31.12.2018 

Admini

stration 

Section 
   

93/2

019 

08/01

/2019 
NIL 

SH. 

RAMESH 

RETURN OF 

APPLICATION 

Admini

stration    



NAIR, M 

(J) 

SEEKING 

PERMISSION TO 

TRAVEL BY 

PRIVATE 

AIRLINES 

Section 

94/2

019 

08/01

/2019 

CESTAT/AHD/PER/6

6/2018 

SH. RAJU, 

M (T) 

EL FR 16 AND 25 

JAN 2019 

Admini

stration 

Section 
   

95/2

019 

08/01

/2019 
NIL 

BHOOPEN

DRA KR. 

PATEL, 

STENO III 

INTIMATION 

REG. 

SUBMISSION OF 

APPLICATION 

FORM 

Admini

stration 

Section 
   

96/2

019 

08/01

/2019 

ADMN/CESTAT/OU

TSOURCING 

MEMBERS/2017 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

FORWARDING 

OF DETAILS IN 

R/O 

OUTSOURCING 

OF POSTS IN 

CESTAT- REG. 

Admini

stration 

Section 
   

97/2

019 

08/01

/2019 
NIL 

DY. 

REGISTRA

R, 

CESTAT, 

KOLKATA 

OUTSOURCING 

OF VARIOUS 

POSTS CESTAT, 

KOLKATA 

Admini

stration 

Section 
   

98/2

019 

08/01

/2019 
NIL 

ATIN 

SHARMA, 

MTS 

JOINING REPORT 

Admini

stration 

Section 
   

99/2

019 

08/01

/2019 

ADMN/CESTAT/OU

TSOURCING 

MEMBERS/2017 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

FORWARDING 

OF DETAILS IN 

R/O 

OUTSOURCING 

OF POSTS IN 

CESTAT- REG. 

Admini

stration 

Section 
   

100/

201

9 

08/01

/2019 
NIL 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

MUMBAI 

WEEKLY 

DESPATCH 

ORDER REPORT 

OF JUDICIAL 

ORDERS REG. 

DR(J) 
   



101/

201

9 

08/01

/2019 
NIL 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

SINGLE 

MEMBER 

PENDING CASES 

AS ON 

01/01/2019- REG. 

DR(J) 
   

102/

201

9 

08/01

/2019 

01/CESTAT/BANG/J

UDL 

UMA 

SHANKAR 

VERMA, 

ASST. 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

REPORT FOR 

WITHDRAWAL 

OF 

DEPARTMENTAL 

APPEALS- REG. 

DR(J) 
   

103/

201

9 

08/01

/2019 

CESTAT/AHD/JUD/0

1/07 

ASST. 

REGISTAR

, CESTAT, 

AHMEDA

BAD 

FIGURES REG. 

TOTAL APPEALS 

RECEIVED/DISP

OSED OFF 

DURING THE 

MONTHS-REG. 

DR(J) 
   

104/

201

9 

08/01

/2019 
41087/2018/SEC-ELM 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL 

NO. 12253-12254 

OF 2018 

DR(J) 
   

105/

201

9 

08/01

/2019 

48/(!)/MISC/SC/HC/C

ESTAT/ALD/2017 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

MATTER OF 

HON. HIGH 

COURT 

DR(J) 
   

106/

201

9 

08/01

/2019 

48(1)/MISC/SC/HC/C

ESTAT/ALD/2017 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

MATTER OF 

HON. HIGH 

COURT IN 

C/70839/2016 

DR(J) 
   

107/

201

08/01

/2019 
NIL 

MANAS 

KR. 

CONSTITUTION 

OF SPECIAL 
PA 

   



9 SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

BENCH IN 

E/1082/2008 & 

OTHERS 

108/

201

9 

08/01

/2019 
NIL 

BINEESH 

KR. K.S., 

REGISTRA

R, 

CESTAT, 

NEW 

DELHI 

IMMOVABLE 

PROPERTY 

RETURN FOR 

THE YEAR 2018 

Admini

stration 

Section 
   

109/

201

9 

09/01

/2019 
NIL 

V. P. 

PANDEY, 

ASST. 

REGISTRA

R, 

CESTAT, 

HYDERAB

AD 

NOTICE FOR 

ARREARS OF 

RENT AT RS. 55 

SQ FT BY 

HMWSSB- REG. 

Admini

stration 

Section 
   

110/

201

9 

09/01

/2019 
NIL 

SH. ANIL 

CHOUDH

ARY, 

MEMBER 

(J) 

EL FOR 11 JAN 

2019 

Admini

stration 

Section 
   

111/

201

9 

09/01

/2019 
NIL 

SH. V. 

PADMAN

ABHAN, 

MEMBER 

(T) 

PERMISSION TO 

AVAIL CL ON 17 

AND 18 JAN 

WITH SLP 

Admini

stration 

Section 
   

112/

201

9 

09/01

/2019 

37(1)/OUTSOURCIN

G- GROUP C/ 

CESTAT/ ALLD/ 

2016 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

OUTSOURCING 

OF VARIOUS 

POST 

Admini

stration 

Section 
   

113/

201

9 

09/01

/2019 

NGT/PB/16/CIRCUL

AR/ADMN/2014 

DR. 

SUKHDA 

PRITAM, 

DEP. 

REGISTRA

R 

(JUDICIAL

NATIONAL 

GREEN 

TRIBUNAL 

POSTS ON 

DEPUTATION 

BASIS 

Admini

stration 

Section 
   



) 

114/

201

9 

09/01

/2019 
NIL 

SH. 

RAMESH 

NAIR, M 

(J) 

NOC FOR ISSUE 

OF PASSPORT- 

REG. 

Admini

stration 

Section 
   

115/

201

9 

09/01

/2019 
NIL 

T. V. 

UNIKRISH

NAN, SPS 

TO M (T) 

EL APPLICATION 

OF SH. SANJIV 

SRIVASTAVA, M 

(T) 

Admini

stration 

Section 
   

116/

201

9 

09/01

/2019 

36(1)/MISC/JUDICIA

L/CESTAT/ALD/2016 

SH. ANIL 

G. 

SHAKKAR

WAR, 

MEMBER 

(T) 

INFO. FOR NO 

DIVISION 

BENCH REG. 

PA 
   

117/

201

9 

10/01

/2019 
NIL 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

NOMINATION OF 

THIRD MEMBER 

IN E/51/2008 

PA 
   

118/

201

9 

10/01

/2019 
36477/2018/SEC-XVII 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL 

NO. 12237 OF 

2018 

DR(J) 
   

119/

201

9 

10/01

/2019 
NIL 

MAHARIS

HI 

AYURVED

A 

PRODUCT

S PVT. 

LTD. 

APPEALS OF M/S 

MAHARISHI 

AYURVEDA 

PRODUCTS PVT. 

LTD. 

DR(J) 
   

120/

201

9 

10/01

/2019 
NIL 

MAHESH 

KUMAR, 

SR. PS TO 

MEMBER 

(J) 

TOUR BILL OF 

HON. SH. ASHOK 

JINDAL, M (J) 

Accou

nt 

Section 
   

121/ 10/01 NIL RAJENDE APPLICATION Admini
   



201

9 

/2019 R 

PRASAD, 

A.O. 

FOR THE POST 

OF DEPUTY 

CONTROLLER 

OF AID, 

ACCOUNTS & 

AUDIT ON 

DEPUTATION/AB

SORPTION BASIS 

stration 

Section 

122/

201

9 

10/01

/2019 

A-24(2)/LEAVE 

FILE/TKS-

DR/CHE/2018 

DEPUTY 

REGISTRA

R, 

CESTAT, 

CHENNAI 

FORWARDING 

OF LEAVE 

APPLICATION 

AND JOINING 

REPORT OF SH. 

T. K. SARKAR, 

DR 

Admini

stration 

Section 
   

123/

201

9 

10/01

/2019 
NIL 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH 

FORWARDING 

OF 

APPLICATION 

FOR LTC 

Admini

stration 

Section 
   

124/

201

9 

10/01

/2019 
NIL 

RAJESH 

KATYAL, 

ADVOCAT

E 

OA NO. 3149/2013 

TITLED SH. RAJ 

KUMAR VS 

UNION OF INDIA 

& OTHERS, 

PENDING 

BEFORE CAT, 

PRINCIPAL 

BENCH, NEW 

DELHI 

Admini

stration 

Section 
   

125/

201

9 

10/01

/2019 
NIL 

MS. 

RACHNA 

GUPTA, 

MEMBER 

(J) 

DISPOSAL 

STATEMENT  

Compu

ter Cell    

126/

201

9 

10/01

/2019 

H-11030/2/2019-CA 

CELL 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

STATEMENT 

CONTAINING 

THE BRIEF 

ACTIVITIES OF 

MINISTRIES FOR 

THE YEAR 2018-

19 CIRCULATION 

Admini

stration 

Section 
   



INDIA TO MEMBERS OF 

PARLIAMENT 

DURING 

BUDGET 

SESSION, 2019 

127/

201

9 

10/01

/2019 
NIL 

SH. P.K. 

CHOUDH

ARY, 

MEMBER 

(J) 

PRONOUNCEME

NT IN ORDER 

E/541 & OTHERS 

PA 
   

128/

201

9 

14/01

/2019 
NIL 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

CONSTITUTION 

OF SPECIAL 

BENCH IN 

E/86669/2015 

PA 
   

129/

201

9 

14/01

/2019 
NIL 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

CONSTITUTION 

OF SPECIAL 

BENCH IN 

E/264/2010 & 

OTHERS 

PA 
   

130/

201

9 

14/01

/2019 
NIL 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

CONSTITUTION 

OF SPECIAL 

BENCH IN 

E/86669/15 & 

OTHERS 

PA 
   

131/

201

9 

14/01

/2019 
NIL 

VIKRAM 

KACKRIA, 

GEN. 

SECRETA

RY, 

CHANDU

GARH 

INDIRECT 

TAX 

PRACTITI

REQUEST FOR 

APPOINTING A 

MEMBER (T) AT 

CHANDIGARH 

BENCH 

PA 
   



ONERS 

ASSOCIAT

ION 

132/

201

9 

14/01

/2019 

C.13015/5/2018-

CESTAT-DOR 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

COMPLAINT 

AGAINST SMT. 

ARCHANA 

WADHWA, M (T)  

PA 
   

133/

201

9 

14/01

/2019 
NIL 

MS. 

ARCHANA 

WADHWA

, MEMBER 

(J) 

EL ON 14.1.2019 

& STATION 

LEAVE 

PERMISSION- 

REG. 

Admini

stration 

Section 
   

134/

201

9 

14/01

/2019 
NIL 

MS. 

ARCHANA 

WADHWA

, MEMBER 

(J) 

EL FOR 14.1.2019 

Admini

stration 

Section 
   

135/

201

9 

14/01

/2019 
NIL 

DR. UDIT 

RAJ, EX 

IRS 

APPLICATION 

FROM SH. D. 

RAVICHANDRA

N, STATE VICE 

PRESIDENT, ALL 

INDIA 

CONFEDERATIO

N REG. 

TRANSFER OF 

SH. S. 

GOPINATH, MTS 

Admini

stration 

Section 
   

136/

201

9 

14/01

/2019 
NIL 

T. V. 

UNIKRISH

NAN, SPS 

TO M (T) 

DISPOSAL 

STATEMENT  

Admini

stration 

Section 

TRANS

FERRE

D TO 

COMPU

TER 

SECTIO

N 

  

137/

201

9 

14/01

/2019 

04/CESTAT/HYD/PV

SR/18 

Y. 

VEDAPRA

KASH, 

STENOGR

APHER 

FORWARDING 

OF LEAVE 

APPLICATION 

OF HON. P. V. 

SUBBA RAO, M 

Admini

stration 

Section 
   



(T) 

138/

201

9 

14/01

/2019 
NIL 

SH. AJAY 

SHARMA, 

MEMBER 

(J) 

EL ON 03 AND 04 

JAN, 19 

Admini

stration 

Section 
   

139/

201

9 

14/01

/2019 
NIL 

DR. D.M. 

MISRA, 

MEMBER 

(J) 

APPLICATION 

FOR CL ON 

31.12.2018 

Admini

stration 

Section 
   

140/

201

9 

14/01

/2019 
NIL 

SH. 

SANJIV 

SRIVASTA

VA, M (T) 

GRANT OF CL 

ON 1 JAN, 2019 

AND SLP 

Admini

stration 

Section 
   

141/

201

9 

14/01

/2019 
NIL 

SH. 

ASHOK 

JINDAL, 

MEMBER 

(J) 

STATION LEAVE 

PERMISSION 

Admini

stration 

Section 
   

142/

201

9 

14/01

/2019 
NIL 

SH. C. L. 

MAHAR, 

MEMBER 

(T) 

CL ON 27 DEC 

AND HALF DAY 

CL ON 28 DEC 

Admini

stration 

Section 
   

143/

201

9 

14/01

/2019 
NIL 

DR. S. K. 

PATI, M (J) 

CL ON 1 JAN 

AND SLP 

Admini

stration 

Section 
   

144/

201

9 

14/01

/2019 
NIL 

SANDEEP 

CHOPRA, 

UDC 

INTIMATION 

FOR EXAMS 

FILLED PRIOR 

TO THE JOINING- 

REG. 

Admini

stration 

Section 
   

145/

201

9 

14/01

/2019 
NIL 

V. 

NARASIN

HA 

HOLLA, 

SENIOR 

CGPC 

(CAT) 

PAYMENT OF 

PROFESSIONAL 

CHARGES BILL- 

MA 170/00230/18 

IN OA 25/2009 

Admini

stration 

Section 
   

146/

201

9 

14/01

/2019 

34/PERSN/CEGAT/C

AL/2000 

T. 

VISWAPR

AKASH, 

DEPUTY 

REGISTRA

R, 

FORWARDING 

OF EL 

APPLICATION 

OF SH. S.K. 

VERMA, ASST. 

REGISTRAR- 

Admini

stration 

Section 
   



CESTAT, 

KOLKATA 

REG. 

147/

201

9 

14/01

/2019 

E.30011/1/2019- 

HINDI- DOR 

JAGMOHA

N SINGH 

NEGI, 

JOINT 

DIRECTO

R, HINDIA 

HINDI 

QUARTERLY 

REPORT REG. 

Admini

stration 

Section 
   

148/

201

9 

14/01

/2019 
50050/12/2018-VIG.  

SUNIL KR. 

MEENA, 

UNDER 

SECRETA

RY (VIG) 

SUBMISSION OF 

ANNUAL 

REPORT OF 

VIGILANCE 

WORK TO CVC- 

REG. 

Admini

stration 

Section 
   

149/

201

9 

14/01

/2019 

A.50050/303/2016-

AD.1C (CESTAT) 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

SUBMISSION OF 

ANNUAL 

REPORT OF 

VIGILANCE 

WORK TO CVC- 

REG. 

Admini

stration 

Section 
   

150/

201

9 

14/01

/2019 

C.18017/3/2018-

AD.1C (CESTAT) 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

OA NO. 

350/00024/2018 

FILED BY SH. 

S.K. VERMA, 

ASST. 

REGISTRAR, 

CESTAT VS 

UNION OF INDIA 

BEFORE HON. 

CAT, KOLKATA 

Admini

stration 

Section 
   

151/

201

9 

14/01

/2019 

CESTAT/MUM/PAK/

2018 

P. J. 

JOSEPH, 

SR. PS TO 

MEMBER 

(T) 

DISPOSAL 

STATEMENT IN 

R/O SH. P. 

ANJANI KUMAR 

Compu

ter Cell    

152/

201

9 

14/01

/2019 
NIL 

SH. BIJAY 

KUMAR, 

M (T) 

DISPOSAL 

STATEMENT  

Compu

ter Cell    

153/

201

9 

14/01

/2019 
NIL 

MS. 

SULEKHA 

BEEVI C.S, 

MEMBER 

DISPOSAL 

STATEMENT  

Compu

ter Cell    



(J) 

154/

201

9 

14/01

/2019 
NIL 

SH. P. 

DINESHA, 

MEMBER 

(J) 

DISPOSAL 

STATEMENT  

Compu

ter Cell    

155/

201

9 

14/01

/2019 
NIL 

SH. M. M. 

DAMODH

AR, M (T) 

DISPOSAL 

STATEMENT  

Compu

ter Cell    

156/

201

9 

14/01

/2019 
NIL 

NALINI 

SIVAKUM

AR, SPS 

TO M (J) 

DISPOSAL 

STATEMENT OF 

SH. S.K. 

MOHANTY 

Compu

ter Cell    

157/

201

9 

14/01

/2019 
NIL 

SH. ANIL 

CHOUDH

ARY, 

MEMBER 

(J) 

DISPOSAL 

STATEMENT  

Compu

ter Cell    

158/

201

9 

14/01

/2019 
NIL 

SH. 

ASHOK 

JINDAL, 

MEMBER 

(J) 

DISPOSAL 

STATEMENT  

Compu

ter Cell    

159/

201

9 

14/01

/2019 
NIL 

SH. P.K. 

CHOUDH

ARY, 

MEMBER 

(J) 

DISPOSAL 

STATEMENT  

Compu

ter Cell    

160/

201

9 

14/01

/2019 
NIL 

SH. P.K. 

CHOUDH

ARY, 

MEMBER 

(J) 

DISPOSAL 

STATEMENT  

Compu

ter Cell    

161/

201

9 

14/01

/2019 
NIL 

SH. C. L. 

MAHAR, 

MEMBER 

(T) 

DISPOSAL 

STATEMENT  

Compu

ter Cell    

162/

201

9 

14/01

/2019 

36/(1)/MISC/JUDICIA

L/CESTAT/ALLD 

2016 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

NO BENCH 

AVAILABLE ON 

03.1.19 

DR(J) 
   

163/ 14/01 NIL MS. RELEASING OF DR(J) 
   



201

9 

/2019 RACHNA 

GUPTA, 

MEMBER 

(J) 

MATTER IN 

ST/50613, 50675 & 

50676/2015 

164/

201

9 

14/01

/2019 

36(1)/MISC/JUDICIA

L/CESTAT/ALD/2016 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

NO BENCH 

AVAILABLE ON 

02.1.2019 

DR(J) 
   

165/

201

9 

14/01

/2019 

36(1)/MISC/JUDICIA

L/CESTAT/ALD/2016 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

NO DIVISION 

BENCH 

AVAILABLE ON 

31.12.2018 & 

01.01.2019 

DR(J) 
   

166/

201

9 

14/01

/2019 

7(STAT)CESTAT/CA

L/06/11 

DEPUTY 

REGISTRA

R, 

CESTAT, 

KOLKATA 

DISPOSAL 

STATEMENT  
DR(J) 

   

167/

201

9 

14/01

/2019 
NIL 

ASST. 

REGISTRA

R, 

CHANDIG

ARH 

MONTHLY 

REPORT- REG. 
DR(J) 

   

168/

201

9 

14/01

/2019 
1179/2017/SEC 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL 

NO. 2968 AND 

9052 OF 2017 

DR(J) 
   

169/

201

9 

14/01

/2019 
NIL 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

WEEKLY 

DESPATCH 

ORDER REPORT 

OF JUDICIAL 

ORDERS REG. 

DR(J) 
   

170/

201

9 

14/01

/2019 
NIL 

SATISH 

KUMAR, 

HEAD 

CLERK, 

CESTAT, 

CHANDIG

REQUEST FOR 

OFFICIAL TOUR 

TO CESTAT, 

NEW DELHI 

Admini

stration 

Section 
   



ARH 

171/

201

9 

15/01

/2019 
NIL 

SH. C. L. 

MAHAR, 

MEMBER 

(T) 

PERMISSION 

FOR 

PRONOUNCEME

NT IN E/51816 

AND 51872 OF 

2018 

PA 
   

172/

201

9 

15/01

/2019 

3(6)/MISC 

JUDL/CESTAT/CHD/

2017-18 

KRIPA 

SHANKER, 

ASST. 

REGISTRA

R 

DOO IN ST/622 & 

706/2009-DB 
PA 

   

173/

201

9 

15/01

/2019 

3(6)/MISC 

JUDL/CESTAT/CHD/

2017-18 

KRIPA 

SHANKER, 

ASST. 

REGISTRA

R 

DOO IN E/2745-

2746/2005 
PA 

   

174/

201

9 

15/01

/2019 

3(6)/MISC 

JUDL/CESTAT/CHD/

2017-18 

KRIPA 

SHANKER, 

ASST. 

REGISTRA

R 

DOO IN E/3225-

3226/2009 
PA 

   

175/

201

9 

15/01

/2019 

3(6)/MISC 

JUDL/CESTAT/CHD/

2017-18 

KRIPA 

SHANKER, 

ASST. 

REGISTRA

R 

DOO IN 

E/02/2009-DB 
PA 

   

176/

201

9 

15/01

/2019 
NIL 

SH. ANIL 

G. 

SHAKKAR

WAR, 

MEMBER 

(T) 

SUBMISSION OF 

ANNUAL 

IMMOVABLE 

PROPERTY 

RETURN FOR 

2018  

Admini

stration 

Section 
   

177/

201

9 

15/01

/2019 
NIL 

SH. M. M. 

DAMODH

AR, M (T) 

CL ON MONDAY 

28.1.19 

Admini

stration 

Section 
   

178/

201

9 

15/01

/2019 
NIL 

MS. 

RACHNA 

GUPTA, 

MEMBER 

(J) 

CL ON 17 AND 18 

JAN 2019 

Admini

stration 

Section 
   

179/

201

15/01

/2019 

8115/DGR/EMP2/PA

NEL NO. 64.01.19 

KALPNA 

MISHRA, 

EMPLOYMENT 

ASSISTANCE: 

Admini

stration    



9 MINISTRY 

OF 

DEFENCE 

OFFICERS Section 

180/

201

9 

15/01

/2019 
NIL 

SH. 

ASHOK 

JINDAL, 

MEMBER 

(J) 

STATION LEAVE 

PERMISSION 

FROM 11.1.19 

Admini

stration 

Section 
   

181/

201

9 

15/01

/2019 
NIL 

SH. M.V. 

RAVINDR

AN, 

MEMBER 

(J) 

SLP FROM 11.1.19 

Admini

stration 

Section 
   

182/

201

9 

15/01

/2019 
NIL 

SH. P.K. 

CHOUDH

ARY, 

MEMBER 

(J) 

CL ON 14.1.19 

Admini

stration 

Section 
   

183/

201

9 

15/01

/2019 

36(1)/MISC/JUDICIA

L/CESTAT/ALD/2016 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

DISPATCH OF 

NOTICES & 

ISSUING OF 

ORDERS 

Admini

stration 

Section 
   

184/

201

9 

15/01

/2019 
NIL 

SHRADDH

A 

MISHRA, 

STENO 

GR. III 

JOINING REPORT 

WITH EL 

APPLICATION 

Admini

stration 

Section 
   

185/

201

9 

15/01

/2019 
NIL 

SH. 

RAMESH 

NAIR, M 

(J) 

RETURN OF 

APPLICATION 

SEEKING 

PERMISION TO 

TRAVEL BY 

PRIVATE 

AIRLINES 

Admini

stration 

Section 
   

186/

201

9 

15/01

/2019 

ADMN/CESTAT/OU

TSOURCING 

MEMBERS/2017 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

FORWARDING 

OF DETAILS OF 

OUTSOURCING 

OF POSTS 

Admini

stration 

Section 
   



187/

201

9 

15/01

/2019 

CESTAT/OUTSOUR

CE/MUM/2016 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

COMPLIANCE OF 

LETTER DATED 

08.3.17  

Admini

stration 

Section 
   

188/

201

9 

15/01

/2019 

PF/VRL/CESTAT/MU

MBAI 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

FORWARDING 

OF RECOVERY 

ORDER SH. V. R. 

LIMKAR, LDC 

Admini

stration 

Section 
   

189/

201

9 

15/01

/2019 

CESTAT/AHD/PER/7

0/2018 

S.K. 

TIWARI, 

ASST. 

REGISTRA

R 

EL APPLICATION 

W.E.F. 17.12.18 

TO 21.12.18 

Admini

stration 

Section 
   

190/

201

9 

15/01

/2019 

CESTAT/AHD/PER/7

0/2018 

S.K. 

TIWARI, 

ASST. 

REGISTRA

R 

INTIMATION 

FOR APPLYING 

IN CIVIL JUDGE 

CADRE, 18  

Admini

stration 

Section 
   

191/

201

9 

15/01

/2019 

C-19/M-

IMMOVABLE 

PROPERTY/2009 

DEPUTY 

REGISTRA

R, 

CESTAT, 

CHENNAI 

IMMOVABLE 

PROPERTY 

RETURN FOR 

THE YEAR 2018 

OF SH. T.K. 

SARKAR 

Admini

stration 

Section 
   

192/

201

9 

15/01

/2019 

10/CESTAT/HYD/OS/

17 

ASST. 

REGISTRA

R, 

CESTAT, 

HYDERAB

AD 

OUTSOURCING 

OF VARIOUS 

POSTS  

Admini

stration 

Section 
   

193/

201

9 

15/01

/2019 

2(3)/PF/RKS/CESTAT

/ALLD/2017 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

LEAVE 

APPLICATION 

Admini

stration 

Section 
   



194/

201

9 

15/01

/2019 

PF/CESTAT/MUM/A

DMN/PAK 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

PAYMENT OF 

HRA ARREARS 

TO SH. P. ANJANI 

KUMAR, M (T) 

Accou

nt 

Section 
   

195/

201

9 

15/01

/2019 
NIL 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

MUMBAI 

LAST PAY 

CERTIFICATE OF 

SH. RAJU, M (T) 

Accou

nt 

Section 
   

196/

201

9 

15/01

/2019 
NIL NIL 

PROGRAMME 

SCHEDULE FOR 

NATIONAL 

SEMINAR 

PA 
   

197/

201

9 

15/01

/2019 

32(27)/MISC/DR 

(J)/JUDL2016 

MOHINDE

R SINGH, 

DR (J) 

ORDER REG. 

CONSOLIDATED 

LIST OF 

HEARING 

NOTICES 

PA 
   

198/

201

9 

15/01

/2019 

32(27)/MISC/DR/JUD

L2016 

MOHINDE

R SINGH, 

DR (J) 

ORDER REG. 

SERVICE 

REPORT IN R/O 

NOTICES 

PA 
   

199/

201

9 

15/01

/2019 

3764/6/16/2018-

1100(01) 

SUNIL 

KUMAR, 

UP 

SACHIV 

REG. LETTER 

NO. 

1(1)/PF/DG/PRESS

/CESTAT/ADMN-

18 

PA 
   

200/

201

9 

16/01

/2019 
NIL 

SH. ANIL 

CHOUDH

ARY, 

MEMBER 

(J) 

RELISTING OF 

E/50118/2017-

EX(dB) 

PA 
   

201/

201

9 

16/01

/2019 
NIL 

KAMAL 

JEET 

SINGH, 

SECRETA

RY, ECGC 

BAR 

ASSOCIAT

reg. repairing work 

Admini

stration 

Section 

sh. 

manwar   



ION 

202/

201

9 

16/01

/2019 
NIL 

T. V. 

UNIKRISH

NAN, SPS 

TO M (T) 

EL APPLICATION 

FOR SH. SANJIV 

SRIVASTAVA 

Admini

stration 

Section 
   

203/

201

9 

16/01

/2019 
NIL 

MS. 

ARCHANA 

WADHWA

, MEMBER 

(J) 

EL ON 14.1.2019 

AND SLP  

Admini

stration 

Section 
   

204/

201

9 

16/01

/2019 
NIL 

MS. 

SULEKHA 

BEEVI C.S, 

MEMBER 

(J) 

TRAVEL 

DETAILS OF 

MEMBERS OF 

CESTAT, 

CHENNAI 

Admini

stration 

Section 
   

205/

201

9 

16/01

/2019 
NIL 

SH. RAJU, 

MEMBER 

(T) 

EL FOR 16 AND 

25 JANUARY 

2019 

Admini

stration 

Section 
   

206/

201

9 

16/01

/2019 
NIL 

SH. P. 

DINESHA, 

MEMBER 

(J) 

REQUEST FOR 

LEAVE & 

PERMISSION TO 

LEAVE STATION 

Admini

stration 

Section 
   

207/

201

9 

16/01

/2019 
NIL 

SH. 

ASHOK 

JINDAL, 

MEMBER 

(J) 

STATION LEAVE 

PERMISSION 

Admini

stration 

Section 
   

208/

201

9 

16/01

/2019 
NIL 

SH. P.K. 

CHOUDH

ARY, 

MEMBER 

(J) 

REQUET FOR CL 

ON 14.1.2019 

Admini

stration 

Section 
   

209/

201

9 

16/01

/2019 
NIL 

SH. V. 

PADMAN

ABHAN, 

MEMBER 

(T) 

DISPOSAL 

STATEMENT  

Admini

stration 

Section 
   

210/

201

9 

16/01

/2019 
NIL 

SH. C.J. 

MATHEW, 

MEMBER 

(T) 

CL ON 24 DEC 

AND RH ON 26 

DEC 2018 

Admini

stration 

Section 
   

211/

201

16/01

/2019 

2(3)/PF/RKS/CESTAT

/ALLD/2017 

ROHIT 

KUMAR 

FORWARDING 

OF STATEMENT 

Admini

stration    



9 SHUKLA, 

ASST. 

REGISTRA

R/HOO 

OF IMMOVABLE 

PROPERTY 

RETURN OF SH. 

ROHIT KR. 

SHUKLA, ASST. 

REGISTRAR 

Section 

212/

201

9 

16/01

/2019 
44780/2018/SEC-XVII 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL 

NO. 105 OF 2019 
DR(J) 

   

213/

201

9 

16/01

/2019 

27423/2018/XVII/XIII

-B 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL 

NO. 10227-10228 

OF 2018 

DR(J) 
   

214/

201

9 

16/01

/2019 
38626/2018/SEC-ELM 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL 

NO.11728 OF 2018 
DR(J) 

   

215/

201

9 

16/01

/2019 

01/CESTAT/BANG/J

UDL. 

C. MANOJ 

KUMAR, 

TECHNIC

AL 

OFFICER 

REG. PENDENCY 

PRIOR TO 2009-

REG. 

DR(J) 
   

216/

201

9 

16/01

/2019 

36(1)/MISC/JUDICIA

L/CESTAT/ALD/2016 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

NO DIVISION 

BENCH 

AVAILABLE ON 

04.1.2019 

DR(J) 
   

217/

201

9 

16/01

/2019 
NIL 

SH. V. 

PADMAN

ABHAN, 

MEMBER 

(T) 

DISPOSAL 

STATEMENT  

Compu

ter Cell    

218/ 16/01 CESTAT/AHD/DISPO ASST. DISPOSAL Compu
   



201

9 

/2019 SAL 

STATEMENT/06/201

6 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

STATEMENT OF 

CESTAT, 

AHMEDABAD 

ter Cell 

219/

201

9 

16/01

/2019 

24/(1)/TFR 

FILE/CESTAT/ALD 

2015 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

TRANSFER OF 

APPEAL IN 

E/3137/2012-

EX(DB) 

DR(J) 
   

220/

201

9 

16/01

/2019 

24(1)/TFR 

FILE/CESTAT/ALD 

2015 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

TRANSFER OF 

APPEAL 

ST/55429/2013-CU 

(DB) 

DR(J) 
   

221/

201

9 

17/01

/2019 
NIL 

MS. 

ARCHANA 

WADHWA

, MEMBER 

(J) 

JOINING REPORT 

Admini

stration 

Section 
   

222/

201

9 

17/01

/2019 
NIL 

MS. 

RACHNA 

GUPTA, 

MEMBER 

(J) 

STATION LEAVE 

PERMISSION 

Admini

stration 

Section 
   

223/

201

9 

17/01

/2019 
NIL 

SH. C. L. 

MAHAR, 

MEMBER 

(T) 

REQUEST FOR 

ONE DAY CL ON 

18 JAN 2019 

Admini

stration 

Section 
   

224/

201

9 

17/01

/2019 
NIL 

ATIN 

SHARMA, 

MTS 

CL ON 17.1.19 

Admini

stration 

Section 
   

225/

201

9 

17/01

/2019 
NIL 

SH. ANIL 

G. 

SHAKKAR

WAR, 

MEMBER 

(T) 

TRAVEL 

DETAILS TO 

SEMINAR 

PA 
   

226/

201

9 

17/01

/2019 
NIL 

P.K. 

NEELA 

REDDY, 

TRAVEL 

DETAILS OF SH. 

M. V. 

PA 
   



SR. PS, 

CESTAT, 

HYDERAB

AD 

RAVINDRAN 

227/

201

9 

17/01

/2019 
NIL 

MS. 

ARCHANA 

WADHWA

, MEMBER 

(J) 

DISPOSAL 

STATEMENT  

Compu

ter Cell    

228/

201

9 

17/01

/2019 
NIL 

OFFICER 

SOLUTIO

N, ASHOK 

BHAWAN, 

NEW 

DELHI 

TAX INVOICE 
Compu

ter Cell    

229/

201

9 

17/01

/2019 
3762/2018/SEC-XVII 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL 

NO. 1827, 1875, 

1832, 3213, 5967 

OF 2018 

DR(J) 
   

230/

201

9 

17/01

/2019 
41387/2018/SEC-XVII 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL 

NO. 99-102 OF 

2019 

DR(J) 
   

231/

201

9 

18/01

/2019 
NIL 

MR. 

BALBIR 

CHAND, 

COURT 

MASTER 

PENSION PAPER 

FROM 

BHAVISHYA 

Admini

stration 

Section 
   

232/

201

9 

18/01

/2019 
43/2019/LIT/HC 

R. 

GANESH 

VOLTAIR, 

DEPUTY 

LEGAL 

ADVISER 

& IN 

CHARGE 

NOMINATION OF 

ADDL. SG FOR 

FILING WRIT 

PETITION 

BEFORE THE 

HON. HIGH 

COURT OF 

KARNATAKA, 

BANGALORE 

CHALLENGING 

Admini

stration 

Section 
   



THE 21.08.2018 

PASSED IN OA 

NO. 25/2009 

233/

201

9 

21/01

/2019 
43/2019/LIT/HC 

R. 

GANESH 

VOLTAIR, 

DEPUTY 

LEGAL 

ADVISER 

& IN 

CHARGE 

NOMINATION OF 

ADDL. SG FOR 

FILING WRIT 

PETITION 

BEFORE THE 

HON. HIGH 

COURT OF 

KARNATAKA, 

BANGALORE 

CHALLENGING 

THE 21.08.2018 

PASSED IN OA 

NO. 25/2009 

Admini

stration 

Section 
   

234/

201

9 

21/01

/2019 
NIL 

P.K. 

NEELA 

REDDY, 

SR. PS, 

CESTAT, 

HYDERAB

AD 

AIR TICKETS OF 

SH. P. V. SUBBA 

RAO 

PA 
   

235/

201

9 

21/01

/2019 
NIL 

MS. 

SULEKHA 

BEEVI C.S, 

MEMBER 

(J) 

TRAVEL 

DETAILS OF 

MEMBERS OF 

CESTAT, 

CHENNAI 

PA 
   

236/

201

9 

21/01

/2019 
NIL 

SH. RAJU, 

MEMBER 

(T) 

REG. F. NO. 

01(04)/TOUR/CES

TAT/2018 

PA 
   

237/

201

9 

21/01

/2019 

36(1)/MISC/JUDICIA

L/CESTAT/ALD/2016 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

DISPATCH OF 

NOTICES & 

ISSUING OF 

ORDERS- REG. 

Admini

stration 

Section 
   

238/

201

9 

23/01

/2019 
NIL 

SH. ANIL 

CHOUDH

ARY, 

MEMBER 

(J) 

PRONOUNCEME

NT IN ORDER 

E/50502/2018 

PA 
   

239/

201

23/01

/2019 
NIL 

SH. ANIL 

G. 

TWO DAYS 

NATIONAL 
PA 

   



9 SHAKKAR

WAR, 

MEMBER 

(T) 

SEMINAR FOR 

THE MEMBERS 

OF CESTAT 

240/

201

9 

23/01

/2019 
NIL 

SH. 

MAHESH 

KUMAR, 

SPS 

ORDER NO. 86 

OF 2018 REG. 
PA 

   

241/

201

9 

23/01

/2019 
NIL 

P.K. 

NEELA 

REDDY, 

SR. PS, 

CESTAT, 

HYDERAB

AD 

AIR TICKETS OF 

SH. M. V. 

RAVINDRAN, M 

(J) 

PA 
   

242/

201

9 

23/01

/2019 
NIL 

DEPUTY 

DIRECTO

R(ADMN) 

FORM GFR 33 OF 

DIRECTOR 

GENERAL  

Admini

stration 

Section 
   

243/

201

9 

23/01

/2019 

H-11030/2/2019-CA 

CELL 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

STATEMETN 

CONTAINING 

THE BRIEF 

ACTIVITIES OF 

MINISTRIES FOR 

2018-19 

CIRCULATION 

TO MEMBER OF 

PARLIAMENT 

DURING 

BUDGET 

SESSION 

Admini

stration 

Section 
   

244/

201

9 

23/01

/2019 

27/11/2005-AD.1C 

(CESTAT) 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

OUTSOURCING 

OF VARIOUS 

POSTS CESTAT 

Admini

stration 

Section 
   

245/

201

9 

23/01

/2019 

2(3)/PF/RKS/CESTAT

/ALLD/2017 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

FORWARDING 

OF LEAVE 

APPLICATION IN 

R/O SH. ROHIT 

KR. SHUKLA 

Admini

stration 

Section 
   



246/

201

9 

23/01

/2019 

4(2)/PF/LKS/STENO-

II/CESTAT/ALD/2017 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

FORWARDING 

OF INTIMATION 

APPLIED IN 

HIGH COURT OF 

JUDICATURE OF 

SH. LAVLESH 

KR. SINGH 

Admini

stration 

Section 
   

247/

201

9 

23/01

/2019 
NIL 

CESTAT, 

BANGALO

RE 

REG. 

APPOINTMENT 

OF ASG 

Admini

stration 

Section 
   

248/

201

9 

23/01

/2019 
NIL 

HIRALAL, 

SCD 

EL FROM 23 TO 

25 JAN 

Admini

stration 

Section 
   

249/

201

9 

23/01

/2019 
NIL 

NATIONA

L GREEN 

TRIBUNA

L, NEW 

DELHI 

POST OF 

DEPUTATION 

BASIS 

Admini

stration 

Section 
   

250/

201

9 

23/01

/2019 

01/CESTAT/BANG/N

SP 

UMA 

SHANKAR 

VERMA, 

ASST. 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

FORWARDING 

OF REPETITION 

FOR RE FIXATIO 

OF PAY FROM 

THE DATE OF 

APPOINTMENT 

Admini

stration 

Section 
   

251/

201

9 

23/01

/2019 

01/CESTAT/BANG/U

SV 

UMA 

SHANKAR 

VERMA, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

FORWARDING 

OF LEAVE 

APPLICATION & 

JOINING REPORT 

Admini

stration 

Section 
   

252/

201

9 

23/01

/2019 

CESTAT/NSK/MUM

BAI/2018 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

FORWARDING 

OF REJOINDER 

FILED BY 

APPELLANT-

REG. 

Admini

stration 

Section 
   



MUMBAI 

253/

201

9 

23/01

/2019 

PF/VRL/CESTAT/MU

M/ADMN 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

VERIFICATION 

OF GPF 

ACCOUNT NO. 

MFR 3138 

Admini

stration 

Section 
   

254/

201

9 

23/01

/2019 

CESTAT/MUM/ADM

N/ 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

TRAVELLING 

ALLOWANCE 

BILL FOR TOUR 

IN R/O DR. S.K. 

PATI, M (J) 

Admini

stration 

Section 
   

255/

201

9 

23/01

/2019 
NIL 

RITESH 

SHAH, 

ASST. 

MANAGE

R-FIN 

SETTLEMENT OF 

INVOICES  
CT 

  

256/

201

9 

23/01

/2019 

IV(16)TECH/GST/MI

SC-

ARREARS/MGG/08/2

017 

DEPUTY 

COMMISSI

ONE, 

CGST, 

GOBINDG

ARH 

PRESENT 

STATUS OF 

APPEALS 

PENDING IN 

CESTAT 

DR(J) 
   

257/

201

9 

23/01

/2019 
1310/2018/SEC-XVII 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL 

NO. 1756 OF 2018 
DR(J) 

   

258/

201

9 

23/01

/2019 
22518/2017/SEC-XVII 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL 

NO. 14952-14953 

OF 2017 

DR(J) 
   

259/

201

23/01

/2019 
NIL 

ASSISTAN

T 

WEEKLY 

DESPATCH 
DR(J) 

   



9 REGISTRA

R, 

CESTAT, 

MUMBAI 

ORDER REPORT 

OF JUDICIAL 

ORDERS REG. 

260/

201

9 

23/01

/2019 
NIL 

UMA 

SHANKAR 

VERMA, 

ASST. 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

LIST OF CASES 

IN M/S LAKSHMI 

KUMARAN & 

SRIDHARNA 

DR(J) 
   

261/

201

9 

23/01

/2019 

01/CESTAT/BANG/J

UDL. 

C. MANOJ 

KUMAR, 

TECHNIC

AL 

OFFICER 

REG. PENDENCY 

PRIOR TO 2009 -

REG. 

DR(J) 
   

262/

201

9 

23/01

/2019 
NIL 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

LIST OF 

PENDING LB 

CASES 
 

SMT. 

VINEET

HA 
  

263/

201

9 

23/01

/2019 
NIL 

MS. 

RACHNA 

GUPTA, 

MEMBER 

(J) 

INTIMATION 

ABOUT NOT 

GETTING THE  
 

CT 
  

264/

201

9 

23/01

/2019 
NIL 

MS. 

SULEKHA 

BEEVI C.S, 

MEMBER 

(J) 

TRAVEL 

DETAILS OF 

MEMBERS OF 

CESTAT 

CHENNAI 

PA 
   

265/

201

9 

23/01

/2019 
NIL 

NEMI 

CHAND 

JAIN, 

MANAGIN

G 

DIRECTO

R 

APPEAL 

AGAINST ORDER 

IN APPEAL NO. 

401(SM)CE/JPR/20

18 DATED 14.9.18 

DR(J) 
   

266/ 23/01 NIL MS/ IN THE MATTER DR(J) 
   



201

9 

/2019 MADHYA 

PRADESH 

STATE 

ELECTRIC

ITY 

BOARD  

OF M/S MADHYA 

PRADESH STATE 

ELECTRICITY 

BOARD, SEHORE 

VS 

COMMISSIONER 

OF CENTRAL 

EXCISE, INDORE 

IN APL. NO. 

E/2619/93 

267/

201

9 

23/01

/2019 

36(1)/MISC/JUDICIA

L/CESTAT/ALD/2016 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

NO DIVISION 

BENCH 

AVAILABLE ON 

14.1.2019 

DR(J) 
   

268/

201

9 

23/01

/2019 

01/CESTAT/HYD/ES

ST/17 

V. P. 

PANDEY, 

ASST. 

REGISTRA

R, 

CESTAT, 

HYDERAB

AD 

RENEWAL OF 

LEASE DEED 

WITH HMWSSB 

Admini

stration 

Section 
   

269/

201

9 

23/01

/2019 

16(1)/ACCO & 

GH/CESTAT/ALD/20

15 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

DEDUCTION OF 

LECENSE FEE IN 

GPOA CIVIL 

LINES 

ALLAHABAD 

Admini

stration 

Section 
   

270/

201

9 

23/01

/2019 
NIL 

ATIN 

SHARMA, 

MTS 

CL ON 21.1.2019 

Admini

stration 

Section 
   

271/

201

9 

23/01

/2019 

PF/CESTAT/MUM/A

DMN/ADMN/PJJ 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

STATEMENT OF 

IMMOVABLE 

PROPERTY FOR 

THE YEAR 2018 

OF SH. P.J. 

JOSEPH 

Admini

stration 

Section 
   

272/

201

9 

23/01

/2019 
NIL 

DR. 

DEVENDE

R SINGH, 

REQUEST FOR 

EARLY 

SETTLEMENT OF 

Admini

stration 

Section 
   



M (T) 

RETD. 

THE LTC 

CLAIM/BILL DT 

28.9.2019- REG. 

273/

201

9 

23/01

/2019 
NIL 

SH. P. 

ANJANI 

KUMAR, 

MEMBER 

T) 

GRANT OF 28 

DAYS 

COMMUTED 

LEAVE FROM 

29.12.18 TO 

18.1.2019 

Admini

stration 

Section 
   

274/

201

9 

23/01

/2019 
NIL 

SH. 

ASHOK 

JINDAL, 

MEMBER 

(J) 

STATION LEAVE 

PERMISSION 

Admini

stration 

Section 
   

275/

201

9 

23/01

/2019 
NIL 

VINEETH

A M 

PILLAI, 

COURT 

MASTER 

JOINING REPORT 

Admini

stration 

Section 
   

276/

201

9 

23/01

/2019 
NIL 

BHANU 

MEHTA 

CHANGE OF 

LEAVE TYPE 

Admini

stration 

Section 
   

277/

201

9 

23/01

/2019 
NIL 

SH. 

ASHOK 

JINDAL, 

MEMBER 

(J) 

STATION LEAVE 

PERMISSION 

Admini

stration 

Section 
   

278/

201

9 

23/01

/2019 
NIL 

SH. M.V. 

RAVINDR

AN, 

MEMBER 

(J) 

STATION LEAVE 

PERMISSION 

Admini

stration 

Section 
   

279/

201

9 

23/01

/2019 

A-24(6)/LEAVE 

FIE/BB/2010 

DEPUTY 

REGISTRA

R, 

CESTAT, 

CHENNAI 

FORWARDING 

OF JOINING 

REPORT OF SMT. 

B. BHARATHI 

STENO GR. II 

Admini

stration 

Section 
   

280/

201

9 

23/01

/2019 

36(1)/MISC/JUDICIA

L/CESTAT/ALD/2016 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

PENDING OF 

SINGLE 

MEMBER BENCH 

CASES-REG. 

DR(J) 
   



281/

201

9 

23/01

/2019 
30301/2018/SEC-XVII 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEA NO. 

11837-11838 OF 

2018 

DR(J) 
   

282/

201

9 

23/01

/2019 

17(1)/MS/CESTAT/A

LD/2015-16 

ROHIT 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

BENCH WISE 

DISPOSAL OF 

CASES DURING 

MONTH OF 

DECEMBER 18 

DR(J) 
   

283/

201

9 

23/01

/2019 
39821/2018/SEC-ELM 

ASSISTAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL APPEAL 

NO. 11729-11730 

OF 2018 

DR(J) 
   

284/

201

9 

23/01

/2019 
37118 OF 2018 

SUPREME 

COURT OF 

INDIA,  

163586/2018 

APPLICATION 

FOR 

CONDONATION 

OF DELAY IN 

FILING  

DR(J) 
   

285/

201

9 

23/01

/2019 
NIL 

SUPREME 

COURT OF 

INDIA 

APPEAL NO 4 OF 

2017  
DR(J) 

   

286/

201

9 

25/01

/2019 
NIL 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

CONSTITUTION 

OF SPECIAL 

BENCH IN 

APPEAL NO. 

ST/212/2012 & 

OTHERS 

PA 
   

287/

201

9 

25/01

/2019 
NIL 

SH. ANIL 

CHOUDH

ARY, 

MEMBER 

(J) 

PERMISSION 

FOR 

PRONOUNCEME

NT IN 

st/54840/2014((DB

) 

PA 
   

288/ 25/01 NIL G.K. REQUEST FOR Admini
   



201

9 

/2019 MEENA, 

HEAD 

CLERK 

CHANGE OF 

SECTION 

stration 

Section 

289/

201

9 

25/01

/2019 
NIL 

MOHINDE

R SINGH, 

DR (J) 

JOINING REPORT 

WITH EL 

APPLICATION 

Admini

stration 

Section 
   

290/

201

9 

28/01

/2019 
NIL 

S. 

BHOWMIC

K, UNDER 

SECRETA

RY TO 

THE 

GOVT. OF 

INDIA 

REVIEW OF FR 

56 (J)- REG. 
PA 

   

291/

201

9 

28/01

/2019 

II(08)08/AE/PROTOC

OL/2019 

MADHUK

AR 

ANAND, 

DEP. 

COMMISSI

ONER 

PROTOCOL TO 

BE PROVIDED 

TO SH. JUSTICE 

DILIP GUPTA, 

PRESIDENT 

DURING VISIT 

TO PRAYAGRAJ 

PA 
   

292/

201

9 

28/01

/2019 

CESTAT/AHD/LB/02/

2014 

S.K. 

TIWARI, 

ASST. 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

CONSTITUTION 

OF LB IN 

E/235/2008 & 

OTHERS 

PA 
   

293/

201

9 

29/01

/2019 
NIL 

SH. C. L. 

MAHAR, 

MEMBER 

(T) 

REQUEST REG. 

NOT GOING TO 

TOUR 

PA 
   

294/

201

9 

29/01

/2019 
NIL 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

WEEKLY 

DESPATCH 

ORDER REPORT 

OF JUDICIAL 

ORDERS REG. 

DR(J) 
   

295/

201

9 

29/01

/2019 
ST/51282/2015 

VIVEK 

PANDEY, 

ADDITION

AL 

COMMISSI

ONER 

APPEAL NO. 

ST/51282/2015 IN 

THE MATTER OF 

M/S JET LITE 

INDIA LTD VS 

CGST, NEW 

DR(J) 
   



(AR) DELHI ON 

WHICH 

HEARING WAS 

HELD ON 

18.1.2019 

WRITTEN 

SUBMISSION OF 

REVENUE- REG. 

296/

201

9 

29/01

/2019 
NIL 

AMRESH 

JAIN, 

AUTHORI

ZED 

REPRESE

NTATIVE, 

OFFICE OF 

THE 

COMMISSI

ONER(AR) 

ST/50615/2015, 

ST/50769/2015 

REG. 

DR(J) 
   

297/

201

9 

29/01

/2019 
NIL 

ANIL 

KUMAR, 

TAX 

RECOVER

Y 

OFFICER, 

DELHI-2 

STATUS OF 

RECOVERY OF 

OUTSTANDING 

DEMAND OF RS. 

5926.95 LACS 

FOR AY 1989-90 

TO 1995-96 IN 

THE CASE OF 

M/S CHINAR 

CIGARETTS PVT. 

LTD- REG. 

DR(J) 
   

298/

201

9 

29/01

/2019 

PF/CESTAT/MUM/A

DMN/VDB 

MANAS 

KR. 

SINHA, 

ASST. 

REGISTRA

R, 

CESTAT, 

MUMBAI 

DEDUCTION OF 

HRA AND 

LICENSE FEE 

FROM SALARY- 

REG. 

Accou

nt 

Section 
   

299/

201

9 

29/01

/2019 
NIL 

SH. P. 

DINESHA, 

MEMBER 

(J) 

STATION LEAVE 

PERMISSION 

Admini

stration 

Section 
   

300/

201

9 

29/01

/2019 
NIL 

SH. ANIL 

CHOUDH

ARY, 

STATION LEAVE 

PERMISSION 

Admini

stration 

Section 
   



MEMBER 

(J) 

301/

201

9 

29/01

/2019 

04/CESTAT/HYD/PF/

VPP/18 

V. P. 

PANDEY, 

ASST. 

REGISTRA

R, 

CESTAT, 

HYDERAB

AD 

FORWARDING 

OF LEAVE 

APPLICATION IN 

R/O SH. V. P. 

PANDEY, ASST. 

REGISTRAR 

Admini

stration 

Section 
   

302/

201

9 

29/01

/2019 

01/CESTAT/HYD/ES

ST/17 

V. P. 

PANDEY, 

ASST. 

REGISTRA

R, 

CESTAT, 

HYDERAB

AD 

RENEWAL OF 

LEASE DEED 

WITH HMWSSB 

Admini

stration 

Section 
   

303/

201

9 

29/01

/2019 

04/CESTAT/HYD/PF/

VJ/16 

V. P. 

PANDEY, 

ASST. 

REGISTRA

R, 

CESTAT, 

HYDERAB

AD 

FORWARDING 

OF 

REPRESENTATIO

N DT. 18.12.2018 

SUBMITTED BY 

SMT. VANAM 

JAYASREE, 

STENO GR. III 

Admini

stration 

Section 
   

304/

201

9 

29/01

/2019 

04/CESTAT/HYD/ST

ENO 

CONTRACT/VRG/15 

V. P. 

PANDEY, 

ASST. 

REGISTRA

R, 

CESTAT, 

HYDERAB

AD 

FORWARDING 

OF 

REPRESENTATIO

N OF SH. V. 

RAMGOPAL, 

STENO (ON 

CONTRACT) 

Admini

stration 

Section 
   

305/

201

9 

29/01

/2019 

01/CESTAT/BANG/IP

R 

UMA 

SHANKAR 

VERMA, 

ASST. 

REGISTRA

R, 

CESTAT, 

BANGALO

RE 

FORWARDING 

OF STATEMENT 

FOR 

IMMOVABLE 

PROPERTY 

RETURN FOR 

2018 

Admini

stration 

Section 
   

306/ 29/01 16(1)/ACCO & ROHIT DEDUCTION OF Admini
   



201

9 

/2019 GH/CESTAT/ALD/20

15 

KUMAR 

SHUKLA, 

ASST. 

REGISTRA

R/HOO 

LICENSE FEE IN 

GPOA, CIVIL 

LINES, 

ALLAHABAD 

stration 

Section 

307/

201

9 

29/01

/2019 
NIL 

SH. ANIL 

G. 

SHAKKAR

WAR, 

MEMBER 

(T) 

JOINING REPORT 

Admini

stration 

Section 
   

308/

201

9 

29/01

/2019 

CESTAT/AHD/MISC/

ORDER SEC./11/210 

S.K. 

TIWARI, 

ASST. 

REGISTRA

R, 

CESTAT, 

AHMEDA

BAD 

requst for direction 

in recused cases 
PA 

   

309/

201

9 

29/01

/2019 
NIL 

SH. ANIL 

CHOUDH

ARY, 

MEMBER 

(J) 

PERMISSION 

FOR 

PRONOUNCEME

NT IN 

ST/52021/2014 

PA 
   

310/

201

9 

31/01

/2019 

A-

20(4)/PERS.FILE/KP-

MTS/CESTAT/CHE/2

018 DTD 24.1.2019 

DR, 

CHENNAI 

RESIGNATION 

LETTER BY SH. 

K. PARTIBHAN, 

MTS 

Admini

stration 

Section 
   

311/

201

9 

31/01

/2019 
NIL 

SPS TO 

SH. M.V. 

RAVINDR

AN, M(J) 

HPL 

APPLICATION 

FROM 22.1 TO 

25.1.19 

Admini

stration 

Section 
   

312/

201

9 

31/01

/2019 
NIL 

MS. 

ARCHANA 

WADHWA

, M(J) 

JOINING REPORT 

OF 28.1.2019 

Admini

stration 

Section 
   

313/

201

9 

31/01

/2019 

67/CESTAT/KOL/200

4 DTD 25.1.19 

DR, 

KOLKATA 

IMMOVABLE 

PROPERTY 

RETURN - SH. T. 

VISWPRAKASH, 

SH. S.K. VERMA, 

SH. M. MONDAL, 

SH. T.B. 

CHAKRABORTY, 

Admini

stration 

Section 
   



SH. ARINDAM 

SAHA, SH. D.C. 

MISTRY 

314/

201

9 

31/01

/2019 

1/CESTAT/HYD/ESS

T/17/26 DTD 

24.1.2019 

AR, 

HYDERBA

D 

NOTICE FOR 

CLEARING 

RENTAL 

ARREARS FROM 

HMWSSB 

Admini

stration 

Section 
   

315/

201

9 

31/01

/2019 

PF/CESTAT/MUM/A

DMN/SSN/56 DTD 

24.1.19 

AR, 

MUMBAI 

RESIGNATION 

LETTER BY SH. 

SHARAD S. 

NANNAWARE, 

MTS 

Admini

stration 

Section 
   

316/

201

9 

31/01

/2019 

PF/CESTAT/MUM/A

DMN/AS/55 DTD 

24.1.19 

AR, 

MUMBAI 

COMPLETION OF 

SERVICE 

RECORDS OF SH. 

AJAY SHARMA, 

M(J) 

Admini

stration 

Section 
   

317/

201

9 

31/01

/2019 

CESTAT/MUM/ADM

N/54 DTD 15.1.19 

AR, 

MUMBAI 

TA BILL OF DR. 

S.K. PATI, M(J) 

Admini

stration 

Section 
   

318/

201

9 

31/01

/2019 
NIL 

SPS TO 

SH. 

SANJIV 

SRIVASTA

VA, M(T) 

E.L. 

APPLICATION 

FROM 28.1 TO 

1.2.2019 

Admini

stration 

Section 
   

319/

201

9 

31/01

/2019 
NIL 

PA TO SH. 

RAMESH 

NAIR, M(J) 

IMMOVABLE 

PROPERTY 

RETURN 

Admini

stration 

Section 
   

320/

201

9 

31/01

/2019 
NIL 

SH. P.V. 

SUBBA 

RAO, 

M(T), 

HYDERAB

AD 

C.L. FOR 4.2.19 

Admini

stration 

Section 
   

321/

201

9 

31/01

/2019 

01/2018/SKP DTD 

30.11.2018 

SH. S.K. 

PATI, M(J) 

REQ FOR TTA 

AND TA 

Admini

stration 

Section 
   

322/

201

9 

31/01

/2019 
NIL 

O/O 

COMM(AR

) AMRESH 

JAIN 

ADDITIONAL 

WRITTEN 

SUBMISSION IN 

ST/50615, 50652, 

50769/2015 

DR(J) 
   



323/

201

9 

31/01

/2019 
0 TEST test 

Techni

cal 

Officer 

test test na 

324/

201

9 

31/01

/2019 
NIL 

O/O 

COMM(AR

) AMRESH 

JAIN 

ADDITIONAL 

WRITTEN 

SUBMISSION IN 

ST/55113, 

55115/13, 

ST/50852/2015 

DR(J) 
   

325/

201

9 

31/01

/2019 

D.NO. 

22518/2017/SEC-XVII 

DTD 11.1.19 

SCI 
C.A. NO. 14952-

14953 OF 2017 
DR(J) 

   

326/

201

9 

31/01

/2019 
NIL 

DELHI 

METRO 

RAIL 

CORPORA

TION 

REQUST FOR 

TRANFER OF 

A.NO. 

ST/55198/2014 

DR(J) 
   

327/

201

9 

31/01

/2019 

D.NO. 

39556/2017/SEC/XVII 

DTD 16.1.2019 

SCI 
C.A. NO. 2912 OF 

2018 
DR(J) 

   

328/

201

9 

31/01

/2019 
NIL 

SPS, 

HYDERAB

AD 

COPY OF AIR 

TICKET OF SH. 

P.V. SUBBA RAO 

FOR BHOPAL 

PA 
   

329/

201

9 

31/01

/2019 

ST/270/2010/DOO/20

18 DTD 23.1.2019 

AR, 

HYDERBA

D 

FOR 

NOMINATION OF 

3RD MEMBER IN 

ST/270/2010 

PA 
   

330/

201

9 

31/01

/2019 

A.50050/131/2016-

AD.1C DTD. 

21.1.2019 

UNDER 

SECRETA

RY, AD.1C 

SHIFTING OF 

BENCHES FROM 

DELHI AND 

MUMBAI 

PA 
   

331/

201

9 

31/01

/2019 
NIL 

AR, 

ALLAHAB

AD 

INFORMATION 

OF DENIAL FOR 

ARRANGEMENT 

OF PROTOCOL 

PA 
   

332/

201

9 

31/01

/2019 
NIL 

LAKSHMI 

KUMARA

N & 

SRIDHRA

N 

HEARING 

BEFORE 

LARGER BENCH 

IN A.NO. 

E/70012/2015 

PA 
   

333/

201

31/01

/2019 
NIL 

AR, 

MUMBAI 

LIST OF 

PENDING 
PA 

   



9 LARGER BENCH 

CASES 

334/

201

9 

31/01

/2019 

III(08)/CGST/VNS/AE

/PROTOCOL22/2018 

DTD. 21.1.19 

O/O 

COMMISSI

ONER 

VARANAS

I 

ISSUE OF 

PROPER 

COURTESIES IN 

PROTOCOL 

PA 
   

336/

201

9 

31/01

/2019 
NIL 

HOSPITAL

ITY 

OFFICER, 

GOVT. OF 

MADHYA 

PRADESH 

ARRANGEMENT

S OF PROTOCOL 

FOR PRESIDENT 

AT BHOPAL 

PA 
   

337/

201

9 

31/01

/2019 
NIL 

AR, 

MUMBAI 

FOR 

CONSTITUTION 

OF BENCH 

PA 
   

338/

201

9 

31/01

/2019 
NIL 

SH. BIJAY 

KUMAR, 

M(T), 

DELHI 

REQUEST FOR 

PRONOUNCEME

NT OF ORDERS 

PA 
   

340/

201

9 

31/01

/2019 
NIL 

SH. ANIL 

CHOUDH

ARY, M(J) 

REQUEST FOR 

PRONOUNCEME

NT/ RELISTING 

OF APPEALS 

PA 
   

 


